BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONAL BENCH, CHENNAI

(Under Section 18(1) read with Section 14 and 15 of National Green Tribunal Act,

2010)
Original Application No. 76 of 2022
IN THE MATTER OF:
Damayanti Subray Mesta
... Applicants
VERSUS
Department of Public Works, Ports & Inland Water Transport,
Government of Karnataka & Ors.
...Respondent

NEXT HEARING DATE: 28/09/2022

ADDITIONALTYPEDSET DOCUMENTS FILED BY THE 2ND RESPONDENT

S. No. Particulars Page
No.
1. Letter from Honnavar Taluk Fresh Fish Trade Association, 1
Kasarkoda-Tonka Honnavara to Assistant Director of Fishers
Grade -1, Kasarkoda- Tonka dated 11.07.2019 along with
translated Copy
2. Letter from Trawler Boat Owners Association to Assistant 3
Director of Fishers Grade -1, Kasarkoda- Tonka dated 15.07.2019
along with Translated Copy
3 Letter from Honavar Taluka Persian Boat Owners Union to 5
Assistant Director of Fishers Grade -1, Kasarkoda- Tonka dated
16.07.2019 along with Translated Copy
4. | Letter from Government of Karnataka, Fisheries Department to | 10

Port Officer, Honnavar dated 19-07-2019 along with Translated
Copy




Letter to Assistant Commissioner, Bhatkal, Uttara Kannada to

Honnavar Port Pyt 1.td. from the residents of Tonka Village along

with Translated Copy

Letter from Office of Assistant Commissioner, Bhatkal, Uttara
Kannada District to Honnavar Port Pvt Ltd dated 24.01.2020
along with Translated Copy

Letter from National Highways Authority of India to the Director
Port & Inland Water Transport, Baithkol, Karward

Port Limits in Anchorage Map
Port Limits in CRZ Map

Dated at Chennai on this the 24th Day of September, 2022,

A5 Rugr

R. Ramasubramniam Raja, R.Hemavathi,
Arvind A'S, Kannammai M_.E
Counsel for 2" Respondent
ram@ramlawchambers.com
95000 82400
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TRNSLATED FROM KANNADA TO ENGLISH

TO;

Assistant director of fisheries
Grade = 1, Kasarakod = Tonka
Tq ! Honnavara (U.K)

Fromt

Honnavara Taluk fresh £ish

Traded®sociation, Kasarakods - Tonka
Honnavara (U.K)

84r,

Sub: Regarding movement of huge vehicle through
fishery department route.

* Ak &

At present the construction work was under starting
stage in Sharavathi Afive by the Hyderabad Port Ltd., company,
hence the huge vehicles pertaining to the said construction
works travelled in the Fishery department road, due to this
the said road is already damages, due to this there is an
problems created for the fishery activities in future
dates. Therefore , we are requesting your goodseif Please

arrange to take extra care related to this matter & oblige.

Yours faithfully,
sa/-
Presidentes and members
Honnavara Taluk Freesh(raw) £igsh

Traders Asscoiation
place: Kasarakoda Haparakoda = Tonka

Dtd: 11-07=2019.

ATTESTER'BY ME
A. R. MUIIWNEER AHMED

L. Ceny, LLB, DRl & IR,
Q) ADVOC/.! 2 i 1OTARY PUBLIC
o Reg. Ko 4932

My Commizzion Expires On 21-11 2622
Mchile: 9845712075
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TRAFSMTED FROM KAMMADA TO ENGLISH
TO;

Aast, Director!/og Fisheries

Grade - 3 , Kasarkoda-Tonka

Tq- Honnavar (V.K)

From:

Trawler boat Owners association |R)
Kamarkod - Tonka Honnavar

8ir,

Sub: Rtgarding movement of hube vehicles through
fhehery department roads .

* ok oW

At presemnt the construction work was under progress
stage in Sharavathi aliva by the Hyderbad port 1td,,
company, hence the huge ¥ vehicles are passing related
to the constructions works » and they are moved in the
road which is related to fishery department, due to this
there is an problems / damages are caused to the road,

From all these matter there is an problems are caused

to the fishery activities in future days. Hence, we are
requesting your goodself Please arrnage to take suitable

actions related to this matter,

Yours fai thfully,

54/~
President and member
Trawlar boat Owners association
Kasarkod = Tonka honnavara

Place: Kasarakoda
Dated: 15-07-2019,

7

o

ATTESTED BY ME
A.R. MIJNEER AHMED

y | Corn LV B, CFMBIR, .
oo\ ADVOCATZ L. 1KOTARY PUBLIC
i Reg M3 1932 '
Wy Comnission Exuizes On 21-11 2627
Mohile: 9845712075
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(AVAR TALUKA PERSIAN BOAT OWNER'S UNION

Tonka, KASARKOD, Tq : Honavar - 581342 (N.K.)
§1. No. 1 DRN/H/Reg. No./CR 455/10-11
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T
RANSLATED FROM KA NMADA TO ENGLISH

HoMv,
AR TALUKA PERSIAN BOAT OWNERS UNION

Tonka
» Kasarkod, Tq: Hopavar - 581342 (N.K)

81,
1.Ko, DRN/H /Reg.No, /CR4SS/10-11

Ref No,
303 Date: 16.7.2019

FROM:

Assistant Director of £isheries
Fisheries Department Grade = 1
Kasarkoda Honnavara

8ir,

Sub: Regarding the nuisance / problems caused to
£ishermen and publics by the movement of heavy
goods f£iled with huge materials for the Work
carried by the private commercial port works
on the 1link road from national highway (66)

to £ishery roads,

According to the above subject, The national highway
(_g6) which is connected to the Kasarakoda Tonka port,
this road conditions was already damaged , and in some
parts of the road, there is an small pots are arised,
and the water is filled in these ponds, because of this
publics facinag problems to walk in these roads. Then also

‘..lz




from )
ast 2 o :

heavy
AVY raina are £alling » 3t present in our area
]

Sosa T ALl the said pothholes on the
Q 8izes and it is causing hug
e

for movements, problens

ol th'::: ::::eou informed that, only 5 vehicles
e 8 , but know nearly 25-30 vehicles
e om their own toll gates, then also they

le condition why¥ If this situation continues
there is no doubt that the road will fully damaged and

de
stroyed, apart from this from Ist of August the fisheries

activities were started, there is an chance for the

problems to the fish loaded vehicles.

At present , the Fishermens and publics have brought

this problems to the attention of the aseociations,

and we have decided in our meetings, and the same Was

brought to your notice also.

ect report of the private
the government mentioned in
should be built by them

we are informing them

In the proj company regarding

the commercial port ,
the road

ite

order stating that,
and the work carried out.
onary measure that £ishe

However,
remen and publics

ae a precaut.i
d the damages by using the inhabited

hicles are traveled in the
damages to the said road,

have not only cause

but aleo heavy ve

future

road,
t they may causeé huge

days tha

ns became worst.

ll.'s




H
ence request to Conaider this case with serious

tunner;
and bring to the notice of the

concerned officers, and
Tequest to stop the POrt vehicles movement in our port

road, and the gajd inner road have only 10 ton capacity
vehicle may move, but on the same road the vehicles carrying
100 ton capacity load vehicles are moving, then imagine
what is the conditions of that road? please consider this,

4id not allow the anger of the fishermens in future days,

with humble request , please consider this problems

and clear the problems of the fishermens, hence we
are requesting the same on behalf of the fishermens and
also on behalf of the publics, Please do the needful.

Thanking you,

Yours faithfully,

sa/-

President

Round sld.,

of the association.

Q
ARy o’ My Commission Expires On 1.11 22;
Mobile: 9845712975
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TRANSLaTED,
FROM KAN
Se¥er A TO ExoLran
NMENT op KARKAT AKA

Fisheries Dep :

Grade = 1 Fisheries,

. )
lmm “..rbr p:oj.et.

Kasarakond,
(T
onka ) Honnavara, Uttarakannada -581342

—

/0
a 1/2019-20
Dated: 19-07=2019

TO:
The port officer
Honnavar,

sir,

Subi Regarding grant of permission to use the
road within the fishing port area for the
work undertaken by M/s. Honnavara Port Pvt.ltd.,
Honnavara of Honnavara Port .
Ref: Your office letter No, lLand C-R 1832012-13
dtd.13=-05-2019
2) This office letter Mo, HAR/01/2019~20
dcd,21-05-2019
@) President, Honnavara Taluk Pershin Bota
ociation , Kasarakoda 5.5 5 )
tition /appeal acd, 16=07-2019.
members Honnavara Taluk
ation's Kasakaroda

Owners ass
Honnavara 's pe
4) President , and
raw/fresh fish traders associ

tonka Honnavara's petition atd 11-7-2019

£ President and Members Trawler Boat

sarakoda, Honnavara

5) Petition ©
Owners Association , Ka
15-07-2019.

I..z



\
vy

to M/s, Honnavara

it and the concernsd company
the approva) from the concerned departments,

::’:::z:::Yo:n::l: the Kasarakoda road for the
g construction materials,
machineries related to the port development works .
As per the above ref., (1) requesting to give temporary
Permission to use the Kasarakoda £isheries port inner
road towards the Tokka cross for transportation of the
materials , because the above mentioned road is very

small , hence the said request will be submitted as
per above ref(1),

In the I-Fonnavara Fishery Port , under the 2nd stage

project , mentioned the civic amenitied given for the
Fisheries activities and also intimate the condition
of the present status in the above mentioned Ref (2) .
In continuation or further, under the Honnavara fisheries
ports 2nd phase / stage project, under this project
constructed a mﬁ :Eiah:l.ng' port, which is adjacent to
the underway. A connecting road has been constructed
for the movement of vehicles loadiiig-and unloading
purposes, Before the construction of the port , the said

area is a large lake, which is filed with soil and

....3




- 3 -
and levelled
and made a jatti and connected road .

Therefore
Lo * 1£ a ¥& heavy vehicle loaded with huge
TY travelled in the said road, the road will

:':q::l:::;::':.: n:nd the the f£ishing boats will
fishing activity . anie A i

es were started in the port , hence
24 hours of the day carry out the fishing activities,
There will be arises sever problems for trucks/
vehicles loaded with fish, and also facing problems
to travel fishering workers in their two wheelers,
apart from this there is an problem to loading and
unloading of fishes to the vehicles. Hence the
Fishermens organizations active in the £ishing port
have al =0 expressed their concern about the effect
on the safety of £ishermen and also about the fishing
activities , therefore they are also submit their
appeal not to allow the vehicle with huge machines
transporting huge vehicles in the innerside of the

port. (enclosed the copies),

In the above situations, we are stating that,

for the transportation of constructions materials ,
machineries for the purposes of the port development
by M/s. Honnavara Fort Pvt. Ltd., Honnavara is not
allowed to transport thelr vehicle shall not use the
fisheries port inner roads. Hence submit this request
Yours faithfully,

8d/=

Asst, Director of fisheries

Grade =1, f£ishing harbor project
Honnavara ‘UCK)I

...‘




Copy to 1

'‘ble
1) Respectfully submitted for information to Hon
Director of Fisheries , Bangalore.

. tor
2) Submitted for information to Hon'ble Joint direc
of Fisheries Malpe , Udupi

3) Submitted for information to Hon'ble Aaistant
Commi ssioner, Bhatkal, Sub-division, Bhatkal

3 rmation
4) The Hon'ble Thahaaildar , Honnavara - for info
- information
) The Police circle Inspector , Honnavara - for
5

- for
6) M/s. Honnavara Port Pvt. Ltd,, - Honnavara

informations purposes.

Sd/-
Assistant Director of fisheries
Grade = 1, Fishing Harbor project

Honnavar (U.K).

ATTESTED BY ME
A. R. I WEER AHMED

L Conr, LLB. DPAI & IR,
AADVOC AT & NOTARY PUBLIC
Reg. No 4932
Ny Commssion Expires On 21-11 2022
Mobile: 9845712075
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RANSLATED FROM KANNADA TO ENGLISH
H 1
on blﬂ Mstu %isaioner‘ H‘Iatka]. . 531 320

Regarding the difficulties faced from the Honnavara
Port Private Limited company (H.P.P.C.L) to the
residents of the publics who live from the ancient
P.eriod and also from this company the Fishery community
people, Tonka Residents and families lived / stayed in

the seashores are facing difficulties,

We are wish to bring few lines for the consideration,
that, we are came from Mullakurve and we are origin from
the said place, from last 50 to 60 years back we are
settled. From that time onwards our ancestors are
doing the fisheries by netting, catch the fishes by
Gala method, and doing drying fishes works all these
works related to the fishes were our ancestors and we

are doing for our livelyhood.

In this situations, the said mentioned companies
giving huge difficulties to us. From their works
they are pollute the aeviromment , and we think that,
they are made plan to make us as a sourceless persons
(nirashrifharu) , they are comstructing the highway
from Maruthi temple located in Tonka cirlce which is

passing towards the seashore and also they are constructed

a cnetre wall also. And also they are making temporary

or emergency red road, But the related said campany told

all these are making for the betterment or

that,

lt!z
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tus of us? where

if it happens what is the sta
go leaving our house, and our village?

ar the
1£ they are making road in side the area or ne

publics facing problems to walking

area, by this the
childrens

chool students .

around the area, and the S
d also Facing problems

facing problems to play games an
And also the enviromment 1s also

to do the fishery.
Already the

polluted with dust and other pollutions.
houses located near the road side, have an break on thelir

house walls due to the transportations of the huge vehicle
on the road, apart from this, the enviromment and trees and

plants are covered with red mixed sand dust, from this

the whole enviromment was pollutted . The roads are fully

damaged, And we are facing problems for our breathing.

Regarding the Road ¥X¥¥X piching at tonka inner road
and road near by Sharavathi river, the Mandala panchayathi

authorities informed that, work will be related to the
port authorities. hhen we asked the same with the port
authorities, they told that, that will be related to them
because the company vehicles are travelled in that area,
or road, that will be related to that company only.
Hence the residents of that area who are living with
their familes , what is the stage of them? In such
areas, we are not able to take our food properly. and

peacefully.

COII3
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Even we are not able to dry our washed clothes. And
the well water is mixed with salt and red in colour.
Where and vhom we camplaint our difficul-ttes, we are
not able to solve these problems and difficulties.

And the concemed company did not infomed or intimated
to us which project work is done here.

Therefore we are humbly requesting you sir,
for the sake of the Fishermens and villagers and
publics, please arrange to give justice for our
sake., And also request not to construct the road

inside the centre wall which is constructed fram
Maruthi temple to Tonka.

Thanking you,

Place: Tanka Yours faithfully,

Dated: 1. Bhaskar Eshwar Tandel sd/=-
cory TO s 2. Ramesh Manjunatha Tandel S4/-
1) M/s. Thehasildar Sar,

Honnavara 3. Pithambara Panduranga
2) Hon'ble Asst. Commissioner Jadav 54/ =
Ehatkal 4. Rshul Datta Tandel sa/-
3) Port officers, Honnavara 5.

Krishna govinda Tandel Sd/-

4. Hon'ble District Collector 65agar Ramachandra Tandel sa/=

Karawara

7. Ramu Subraya Tandel sd/=-

8. Girish Jammu Itandel /-

.-.-4
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5. Honnavara pPort pPvt.

Ltd.,

6. (H.P.P.C.L) Company
Honnavara

7. Hon'ble Sunil Nayak
Hon'ble MLA
Honnwara phatkal
Vidhanasabha constituenacy
8. Hon'ble P.0.D / President
Village Panchayath
Kasarakoda

Contact éddrﬂ'ss
INH)

09) Guru Madeva Tandel s/~
10) Mochan Narayana Tandel 54/=
11) Mahesh yashwant Tandel Sd/-
12) chinna durgaiah Tandel Sd/-
13)Vinaya Krishna Tandel Sd/-
14) Rajesh Eshwar tandel sa/-
15) vikram Ramachandra

Tandel sa/-
16) Rajesh Yashwant Tandel sd/-
17) Yogesh yashwant tandel 84/=
18) Ramesh yeashwant tandel sd/-

19)Rajesh Sheshaish Tandel sd/=-

20) Mshesh Hari Tandel sd/-
Bhaskar Eshwar Tandel
President sri Jain Jatakeshwara2l) Sandesh Hanumantha 84/
Yuvaka Samithi (R) 22) Leena S Iouis 83/=
Tonka, Kasarakoda, 23) Buddin B Dangi sS4/~
Tg: Honnavara 24) sakel R Dangi 53/~
Mob: 9916555971 25) Ullas Jinty Sa/-
26) Amina M s/~
] -

27)mailya ® J D'souza S/ 35 ) Raju Datta Tandel sa/-

28) Renuka Ganapathi tandel
29) Nethravathi Bhaskar Tandel
30) Deepa chandra Tandel

31) Girija Eshwar Tandel

32) Ganapathi Eshwar tandel
33) sachin Santaosh tandel
34) Sandeep ramdas Tandel

/= 36) Parvalil dattha tandel sa/-

sa/-3.” Prasanth rama Tandel 54/~
2/-38) Karthix Krishna tandel sq/-
W'39) Seema srikanth S3/ -
Sd/'4o) Sumalatha manjunath S4/=-
sa,/-41) Rathna damodarrande) Sq/~
Sd/-“) Fadnavathi hanumantha

Karvi Sd/ -

l..S



43)
44)
45)
46)
47)
48)
49)
50)
51)
52)
53)
54)

-5 =

Radha shankar Tandel
Veda shankar tandel
Pooja umesh tandel
Vimala Kamalakshi Kharvi
Roja ramesh Tandel
vinod Rathnakar Tandel
Sahana kamalakar kharvi
Sanju Kamalakar Khavri
Lakshmi Yashwanth Tandel
Latha Yashwant Tendel
Rekha Rajesh Tandel
Rajesh Govinda Tandel
Govinda Bikku Tandel
Kamala Govind Tandel
Suraj Hai Tandel
Pranitha hari tandel
Chethan sanjay thandel
Sanjay Gvinda Thandel
Santhosh govinda thandel
Sunitha santhosh thandel
Sheethal santhosh thandel
Sachin Santhosh tandel
Sunithra thimmappa Kharvi
Vyshali nagaraj Thandel
sharadha Madeva Thandel
Ganga Vircba Mestha

Devi Subraya Thandel
Anysuya shankar Thandel

..'6



X

71) Deepak thimmappa Mestha

72) Nagaveni Deepak Mestha

73) Radha Thimmappa Mestha

74) Surekha Remesh Tandel

75) Akshatha Kameshwara Thandel

76) Ramesh (S) Thandel
77) Gulabi Sheshagiri Thandel

78) Sharadha Thukaram Thandel
79) Thukaram Duggaiah Thandel
80) Radha Santhosh thandel

81) Santhosh Sheshagiri Thandel

82) Devi Subraya Thandel

83) Subraya Madeva Thandel

84) Anusuya Shankar Thandel

88) Shanpkar Madeva Thandel

85) Sharath sheshagiri Mestha
86) Ajay Sheshagiri Thandel
87) Abhishek Sheshagiri Thandel

88) Tarun Narasimha Thandel

89) Suvan Narasipha Thandel

B0) santhosh Jatti Thandel

91) Sheshagiri Jatti Thandel

Lalitha Sheshagiri Thadel
Kavya Sheshagiri thandel
Anuradha chintamani Thandel
Chintamani Durgaish Thandel
ayvanthi Devappa thandel

.l.7
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97) Ganapathi Devappa Thandel

98) Racha Ganapathi Thadel

99) Nagaraj bevappa Thandel
100)Pathitha Ganapathi th'andel

101)
102)
103)
104)
105)
106)
107)
108)
109)
110)
111)
112)
113)
114)
115)
116)
117)
118)
119)
120)
121)

122)
123)

124)

Adithya gahapathi thandel
Ashritha Ganapathi Thandel
Pushpa Madeva Thandel
Madeva Durgaizh Thandel
Darshan Madeva Thandel
Gayathri Durga Mestha
Kamala Ganesh Mestha
Ganesh Durga Mestha
Mangala Nagaraj Thandel
Asha Ramachandra Thandel
Roopa Remachandra Thandel
Thara Ramachandra Thandel
Mangala Sheshagiri Mestha
Sheshagiri linga mestha
sheela mchan mestha
vashoda mchan mestha
Nagaveni Giridar kharvi
Dakku Rukkaish Thadel
Rajesh Rukkaiah thandel
Suvarna santhosh thandel
Jagadish eshiwar Thandel

Narasimha Nanda Thandel
Ravi thivarama kKharvi

shivananda Vasudeva Thandel

[ Com, LLB. DFM& IR,
7| ADVOCATC & NOTARY PUBLIC
Reg. Mo 4932
My Commission Expires On 21+11 2622
Mnhilar QRART120756

sd/=
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OFFICE OF THE ASSISTANT COMMISSIONER, BHATKAL UTTARA KANNADA DISTRICT, 581 320
savsat }ossss 223722,

Telephone: | 08385 223722 (Fax) e-mall:bhatkalac@gmall.com

Zo,;meomod/Dw/33/2019-20 v Dmod:24-01-2020

Honnavar Port Pvt, Limited
Honnavar
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TRANSIATED FROM KANNADA TO ENGLISH

OFFICE OF THE ASSITANT CQMMISSIONER, BHATKAL

UTTARA KANNADA DISTRICT - 581 320
No. Work/vv/33/2019-20 pated: 24=-01-2020

Honnavar Port Pvt. Ltd.,

Honnavar,

SubJect: Te fishemen and their canmunities and
publics facing problems due to constructing

the road - rege

Ref: The application submitted to this office
on 22-1=-2020 brom ghaskar Eshwar Tandel

and publics of Tonka, Kasarakoda, Tq

Honnavara.

* % Kk W

with reference to said subject matter, we are herewith
stating that, The Hichway and cehtre wall was constructed
from Maruthi temple . situated at Tonka circle , KasaraRoda
towards the region of the sea . But the road was constructed
in our area, that may cause problems to walk the publics,
to play games to the school students, and also create
problems to the fishermens. And also there is a chance
of getting bad illness. Therefore , on the sake of the
publics and fishermens, the refered Ehaskar Eashwar Tandel
and other publics of Tonka, Kasarakoda, Tqg.Honnavara
submitted their application ., stated that, shall not construct

road inside the centre wall fram the Maruti tample towards

the tonka.

-00.2




Hence request to verify the said matter as per
law, and request to take suitable actions, and also

submit the endorsement to the applicantss

sd/=

Assistant Bommissioner,
Ehatkala

Copy tb 3

Te Port officers, Honnavara

- for information and also for suitable

actions.

L i ER,
i & HOTARY puUBLIC
o o ATA2

oo oo s O 2111 2027
T obile: 9845712075
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National Highways Authority of lndla

(Ministry of Road Transport & Highways, Government pf India)
RRuiGE IR DR %3?1'%—11' el Project Implementation Unit - Mangalore. foTwIT / Telephone : 91-824-4264499

R, 3-20, XS, TG, G & TH (NH.66), W - 575002. HerharT / Telefax : 91-824-4254499
Door No. 3-29, “Bethel”, Tharethota, Near Pumpwell (NH.66), Mangalore - 575002. ?—ﬁw /e-m'ail: nhaimang@gmail.com

No.16013/1/2019/2019/PIU (Mnglr)/ 2, &~ 18 Feb 2022

To
The Directo;/

Ports & IWT.
Baithkot, Karwar,
UK Dfstrict.

sub: Four laning with paved Shoulders of Honnavar Port Connectivity road from Km 0.00
(Kasarkod side of Honnavar Port) to Km 2.580 (towards NH-66) connecting Honnavar
Port with NH-66 at Km 195.986 and to improve NH-66 from Km 195.00 to Km 197.00 to
integrate port connectivity on EPC mode under Bharatmala Phase-1-Memorandum of

Inventory -Appointed date -reg.

Ref: 1) NHAI HQ letter No 11011/1/2021/PC/Kasarkod-Honnavar dated 11.02.2022.
2) Contract Agreement dated 09.02.2022.
Str,
1.0 Refer NHAI HQ letter at SL No. 01 under reference wherein intimated that Contract Agreement

has been signed on 09.02.2022 for subject project. Accordingly NHAI HQ directed to take necessary
action for handing over the site to the Contractor and submit proposal for declaration of Appointed

Date along with the hand over memorandum as per provisions of RFP.

20 Further, refer to Ministry of Shipping, Office Memorandum/ Minutes of Meeting dated
10.10.2018 where by intimated the State Government to provide following :

2.1 Encumbrance free land/ROW to NHAI / MoRT&H and bear the cost of land acquisition and
shifting of utilities by the State Government.

2.2 The State Government is supposed to provide the requisite statutory clearances like forest/CRZ
clearances, environmental clearance etc.

30 In this regard, the following are requested :

3.1 Status of land acquisition, shifting of utilities and requisite statutory clearances like forest/CRZ
clearances, environmental clearance etc.

- 3.2 Intimated the date of physical site inspection by NHAI, Ports & IWT & Contractor and signing
of Joint / Handover Memorandum

3.3 Notify Issues, if any

4.0 The above details may be provided at the earliest for declaration of Appointed Date

Thanking you. -
‘ Your fully,

c k@\baz (Retd)}
%Elﬁg\) & Project Director
PIU Mangalore

Encl: as above



No.15013/1/2019/2019/PIU (Mnglr)/ 18" Fe

33

fep
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Copy for kind information to:

1.

2.
3.

4.

5.

The Regional Officer, NHAI, Bangalore — for information please
The GM (PC), NHAI New Delhi - for information please
PS to the Addl Chief Secretary to Government, Public Works, Ports & IWT Department
Vikasa Soudha, 3™ Floor, Dr. B.R. Ambedkar Veedhi, Bengaluru-560 001.

¢ Director, Honnavar Port Pvt. Ltd, Lalehzar Apartment, 103, 45/1-2, Palace Road
Bangalore, Karnataka-560001.
M/s Viva Infraventures Pvt. Ltd - for information and necessary action please
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No. 11011/172021/PC/Kasarkod-Honnavar Dated- 11/02/2022

To

The Chiet General Manager

Regional Office - Bengaluru (Karnataka)
NHA!, Sy. No.13,

14™ Km, Nr Deepak Bus Stop,
Nagasandra, M.S. Ramaiya Enclave
Bengaluru - Tumkur Road (NH-4)-560073
Email Id: - Robangalore@nhai.org

ect: Four laning of Honnavar Port Comnectivity road from km 0.00 (Kasarkod side of Honnavar
Port) to Km 2.58 (towards NH-66) connecting Honnavar Port with NH-66 at Km 196.00 and
to improve NH-66 from Km 195.00 to Km. 197.00 to integrate port connectivity road on
£PC mode under Bharatmala Phase - |- Memorandum of Inventory- Appointed Date-Reg.

Subj

]
-

Ref. - Contract Agreement dated 09.02.2022.

Sir,
with reference to above cited subject, it is intimated that Contract Agreement has
been signed on 09.02.2022.

/1 In this regard, you are requested to take necessary action for handing over the site
to the contractor and submit the proposal for declaration of appointment date along with

the hand over memorandum as per the provision of RFP.

Yours faithfully,

L AT ey, ., . n
Iy R SRR
Iy skt - ]
SECTRCL &4 MuOH e e . e
2 ) = e

YRV g -.t "'—..." : : - il - W r ;".::
o e g ST
Ve (Rsheesh Kumar Jain)
et .nge_r_al Manager (PC)

Copy B Lo B L
" | SR, ,:_v_»,,;‘o'.‘ flas ¥p

-.J’_. ’:rd:t" " o Sk acts ” .“‘v'..‘.‘::‘;:‘vstl,‘i*

(i) PD, PIJ Hew Mangalore- For information and necessary 2

(ii) M/s Viva Infraventure Pvt. Ltd. - For information and necessary &

ction please.
ction please.



No. sm-25021/12/2015-sm (Sagarmala)
Government of Indla

Ministry of Shipping
Room No. 545, Transport Bhavan,
Sansad Marg, New Delhi.
Dated : (y} October, 2018
OFFICE MEMORANDUM ’/

Sub:- Minutes of meeting held on 10.10.2018 under the Chairmanship of Secretary (RT&H)
regarding revision of Port Connectivity road stretches envisaged to be developed under
Bharatmala Pariyojana In different States —reg.

Kindly find attached the minutes of the meeting held on 10.10.2018 under the

Chairmanship of Secretary (RT&H).regarding revision of Port Connectivity projects in your

States. Accordingly, you are requested to provide:

i) Encumbrance free land/ ROW to NHAI / MoRT&H and bear the cost of land

acquisition and shifting of utilities by the State Government.

ii) The State Government is supposed to provide the requisite statutory clearances

like forest/CRZ clearance, environmental clearance etc.

i)~ The DPRs prepared by the State Government / Ports may be forwarded to the
concerned ROs of NHAI and to the MoRTH for it to be considered under

Bharatmala. The DPRs would be validated by NHAI as per its norms and only as

per the satisfaction of NHAI the project will be undertaken. You are requested to

submit the Action Plan with a list of priority for the projects to be considered
Immediately.

2 folfg \
Abhishek Chaﬂdra )

Deputy Secretary (Sagarmala)
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‘vl‘ HONNAVAR PORT (P) LTD.

Date: 22/02/2021

To,

The Member Secretary

SEIAA Karnataka

Department of Ecology & Environment,
Room No. 709, 7" Floor, IV-Gate,

M. S. Building, Bangalore - 560001

Sir,

Sub: Corrigendum in EC for Barge/ Vessel loading facility at Coastal Sand Spit, Kasarkod
Tonka village, Honnavar Taluk, Uttara Kannada District of M/s. Honnavar Port
Private Limited - reg.

Reference: 1. Request for related documents for approach road proposal from Regional Director

(Env.), Karwar through vide letter no. RDE/Kwr/Env.Cle.doc./2020-21l769 dated
February 12, 2021

2. Environmental/CRZ Clearance Validity Extension vide Letter No. SEIAA 22 IND
2011 dated July 01, 2019

3. Environmental clearance vide Letter No. SEIAA 22 IND 2011 dated September 21,
2012

Honnavar Port Private limited (HPPL) is developing an all-weather Barge/ Vessel loading facility at

Sharavati river mouth in Uttara Kanada district, Karnataka with a cargo handling capacity of 4.9

Now, HPPL is in receipt of letter from Regional Director (Env.), Karwar vide above reference no. 1 for
submission of relevant documents regarding Environmental/CRZ Clearance related to the
Development of Barge / Vessel loading facility at Kasarkod Tonka, Honnavar Taluka.

proposal during the public consultation and same was reported in Final EIA under Section 7.1.1.

Port Office : Kasarkod Tonka, Honnavar Taluk, Uttar Kannada District, Karnataka - 581 342.

- , Bangalore - 560 001, Karnataka, India.
d. Office : #103, Lalehzar Apartments, 45/1-2, Palace Road ore
P Ph : +91-80-2235 3670, 4149 4960 Fax : +91-80-2235 3671 Email : info@honnavarport.com



The Kamataka State Coastal Zone Management Authority (KSCZMA) scrutinized the Honnavar Port
development proposal along with road/rail corridor. KSCZMA upon examination of the proposal has
recommended the proposal for issue of Environmental Clearance during the meeting held on
28.05.2012.

This is to bring to your kind notice that the proposed Honnavar Port Development was scrutinized by
KSCZMA, SEAC and SEIAA which includes the proposed road connectivity and the project was
accorded Environmental Clearance vide above reference 2 and also obtained Consent for
Establishment (CFE) from Kamataka State Pollution Control Board Under Air Act 1981 and Water Act
1974 vide its consent Order dated 06.02.2013. In the EC order also, condition under specific
conditions point number “39. All approach roads shall be black topped and internal roads and
major haul roads shall be black topped or concreted and swept regularly with mechanical
sweepers”. HPPL is adhering to this condition with spirit.

HPPL humbly submits that Environmental and CRZ clearance obtained from KSCZMA and SEIAA,
Karnataka for Barge/ Vessel loading facility includes the proposed road/rail alignment. Therefore, we
request your good office to issue corrigendum for Environmental and CRZ Clearance covering the
proposed road from NH 17 to the proposed site is 4.0 km and will have a width of 25 m.

Thanking you,
For M/s\ Honnavar Port (P) Limited.

1.EC/CRZ clearance from SEIAA,Karnataka on 21 .September.2012

2.Consent for Establishment (CFE) from KSPCB on 6.February.2013

3.Extension of validity of EC/CRZ clerance from SEIAA Karnataka on 1.July.2019
4.Final EIA report for reference.
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Arvind A.S <arvindakaanbu@gmail.com> 24 September 2022 at 15:49
To: "vasanthhk72@gmail.com" <vasanthhk72@gmail.com>, "sumathi010672@gmail.com"
<sumathi010672@gmail.com>, "darpan.advocate@gmail.com" <darpan.advocate@gmail.com>, idd.prs@gmail.com,
pccfkar@gmail.com, ramacharya.63@ka.gov.in, dckarwar@gmail.com, Sreeja Chakraborty
<sreejachakraborty@protonmail.com>

Cc: Ramasubramaniam Raja <ram@ramlawchambers.com>, Kannammai Meyyappan
<advocatekannammai@gmail.com>

Dear Sir/Madam,
PFA of the Documents to be filed by the 2nd Respondent in the above mentioned matter.

Kindly acknowledge the receipt of the same.

With Regards,
Arvind A.S
Counsel for 2nd Respondent

B Additional Typedset of Documents filed by the 2...
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https://drive.google.com/file/d/1LmXeOeWaNko3mLEtCSX0qD4ouIehyAcE/view?usp=drive_web
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